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THE MINISTER OF STEEL AND
MINES (SHRI CHANDRAJIT YA-
DAV) I beg to lay cn the Table
“White Paper on Steel Industry’ (Hindl
and Enghsh versions) [Placed
Library. See No LT-10941/76!

NOTIFICATIONS UNDER PassPoRTs AcCT,
1067 aNp Hay CoMMUTIE (AMDT.)
RULES, 1074 WITH STATEMENT FOR DRLAY

THE DEPUTY MINISTER IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI BIPINPAL DAS)" I beg to lay
on the Table—

(1) A copy each of the following
Notifications (Hindi and English ver-
gions) under sub-section (3) of section
24 of the Passportg Act, 1987 --

(i) The Passports (Amendment)
Rules, 1876, published 1n Nohi-
ficaiton No GSR. 247(E) 1o
Gazette of India dated the
22nd March, 1976, 1ogether
with Erratum thereto

{(n) GSR 293(E) published in Ga-
zette of India dited the l4th
April, 1976 (Pliced i Lab-
rary. See No LT-10942/76]

(2)(1) A copy of the Hay Commuttee
(Amendment) Rules, 1974, (Hina: and
English versions) published in Notifi-
cation No SO 4407 in Gazetie of India
dated the 11th October, 1975, under
sub-section (3) of section 17 of the
Ha) Cornmittee Act, 1859

(1) A statement (Hindi and Englhsh
versions) showing reasoqs for delay in
laying the above Notificalion [Placed
sn Labrary. See No LT-10843/76)
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TRADES, CALLINGS ANp EMPLOYMENT
Ruixs 1976 AND STATEMSENT FOR DELAY

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIMATI

WMAY 27, 1IN

Papers Laid

SUBHILA ROHATGI): 1 beg 1o Jaymm
‘the Telle—

() A copy of the Gujarat State
Tax on Professions, Trades,
Callings and Employments
Rules 1976, published in Noti-
fication No (GHN'’27) PFT-
1176(S 27) (1D-TX in Gujarat
Government Gazette dated the
27th Apnl, 1976 under sec-
tion 27 of the Gujarat State
Tax on Professions, Trades,
Callings and Employments
Act, 1976 read with clause (c)
(il1) of the proclamation dated
the 12th March 1978 issued
by the President m relation
to the State of Gujarat

statement (Hindi and
English vermons) explaimng
the reasong lor not laying the
Hindi wversiong of the atove
notification

) A

[Placed =m Laibrary See No LT-

10944/76]

Rannway (WAREHOUSING Ahp WHAR-
FACE) AMENDT RrULES 1976 AND STATE-
MENTS FOR DELAY

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MOHD SHAFI QURESHI):
On behalf of Shr. Buta Singh I beg to
lay on the Table—

(1) A copy each of the following
notifications (Hindi and English wver-
sions) 1ssued under section 47 of the
Indian Railways Act, 1890 —

(1) The Railway (Warehousing and
Wharfage) Amendment Rules,
1976, published in Notification
No SO 1191 in Garette of
India dated 1he 27th March,
1976

(ii) The Railways (Warehousing
and Wharfage) (Second Am-
endment) Rules, 1976, pubiiih-
-od in Notification No 8.0 10
m Gasutte of India duted the
17t April, 1578.



